Compliance Report on behalf of

Department of Mines & Geology
Submitted in
Hon’ble National Green Tribunal ( Principal Bench)
With reference to

order dated 22-08-2022 in the Matter of
Original Application

No. 209/2022
by
Megh Singh & Others

Versus
State of Rajasthan & Others

BACKGROUND

* The applicant, Shri Megh Singh, resident of Randhisar, tehsil
Sujangarh, district Churu by sending the letter petition to the
hon'ble Tribunal, sought protection of the remaining part of
Randhisar Pahari, Tehsil Sujangarh, District Churu, Rajasthan.

* It has been stated that above said Pahari, being part of Arawali
Range, was providing environmental cover to the area of 10 village
panchayats for retaining monsoon ensuring rainfall.

* The above said Pahari is at the verge of extinction due to lllegal
mining. Surrounding 8-10 hillocks have already disappeared due to
unsustainable mining.

* It is stated that the mining agreement for the period of 10 years
permitting mining in the area had expired on 15.10.2009 and due to
objection by the Forest Department, mining in the area was stopped
by the Mining Department. Thereafter, the Mining Mafia succeeded
in getting the 20 years mining leases w.e.f 20.06.2011.1t has been
complained that the lessees have carried out the mining in utter
violation of the lease conditions.

* Mining has been done so unscientifically by straight cutting
Randhisar Pahari to the depth of 250-500 feet that remaining part
of Randhisar Pahari may fall at any time causing such human
disaster as occurred in Maharangarh Durg Jodhpur stampede and
Bhopal Gas leakage. lllegal and excessive unsustainable mining is
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destroying ecology of Randhisar Pahari, a part of Arawali range,
endangering the lives of inhabitants and future generations.

* The applicant has given the list of firms/persons carrying on mining
activities and list of stone crushers operating in the area and also
enclosed photographs of alleged illegal mining.

* In view of the serious allegations made in the letter Petition, the
hon'ble Tribunal vide its order dated 22.04.2022 constituted a Joint
Committee comprising of Chief Conservator of Forests, Regional
Office, MoEFF & CC, Lucknow, Uttar Pradesh representative of State
PCB, Director, Department of Mines and Geology, Government of
Rajasthan, and District Magistrate, Churu District, The State PCB was
made the Nodal agency for coordination and compliance.

* The Joint Committee was directed to meet within four weeks,
undertake site visits, look into the grievances of the applicants, take
requisite action by following due process of law and submit the
factual and action taken report was to be furnished within two
months.

* In compliance thereof, the Joint Committee visited the site on
06.06.2022 and 07.06.2022 and submitted its report vide email
dated 27.06.2022 in the hon'ble Tribunal.

* The hon'ble Tribunal observed in its order dated 22.08.2022 that
the report of the Joint committee has been prepared casually
without looking into all material aspects of compliance with consent
conditions and environmental norms and generalized, vague,
conjectural and contradictory observations have been made in the
report without undertaking detailed enquiry and verifying specific
individual compliance status.

* Apart from the other directions to the various authorities, the
hon'ble Tribunal ordered the State Pollution Control Board and the
Director, Mines & Geology as under -

"22. The Department of Mines and Geology, Rajasthan and
State PCB are under statutory obligations to take all requisite
measures to prevent and abate environmental pollution/
degradation independent of and even before giving of any
directions and passing of any order by this Tribunal or any other
Court and, therefore, the Director, Department of Mines and
Geology, Rajasthan and State PCB must enquire into the factual
position regarding compliance with consent conditions and
environmental norms in the present case and take appropriate
remedial action to prevent and abate environmental pollution/
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degradation by following due process of law. Report regarding
Action Taken/To Be Taken with specific timelines be also filed by
them within one month at judicial-ngt@gov.in preferabl in the form
of searchable PDF/OCR Supported PDF and not in the form of Image
PDF.

26. In their replies the State PCB and Director, Mines and Geology,
Government of Rajasthan shall specifically mention details regarding
compliance with the consent conditions and environmental norms
by the lessees and stone crushers. In his reply the District Collector,
Churu shall specifically give all details regarding proceedings taken
by him against each of the defaulting lessees for recovery of
penalties imposed for pre 2009 and post 2011 defaults/illegal
mining as referred to above."

In compliance of the orders of the hon'ble Tribunal, the Director, Mines
& Geology and the Member-Secretary, RSPCB convened a meeting on
07.09.2022 and directed the senior field officers of both the
departments to carry out a detailed inspection of the area.

FIELD VISIT

In compliance the following officers visited the mining area of Randhisar
on 12.09.2022. -

1- Shri Bhim Singh, Superintending Mining Engineer, Department of
Mines & Geology, Bikaner.

2. Mrs. Savita, Regional Officer, RSPCB, Nagaur.

3. Shri Lalit Mangal, Mining Engineer, Department of Mines &
Geology , Shri Ganganagar.

4. Shri SL Guru, Assistant Mining Engineer, Department of Mines &
Geology, Churu.

5. Shri Hemant Kumar, Junior Environment Engineer, RSPCB, Nagaur

6. Shri Arjun Ram, Mines Foreman, Department of Mines & Geology,
Churu.

7. Shri Tausif Ahmed, Mines Foreman, Department of Mines &
Geology, Churu.

The salient features of the field report are as under -

* 42 mining leases for mineral stone ballast all around the Randhisar
Pahari were allotted as mining lease to the lease holders during the

year 1973 to 1981,
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One mining lease in the year 2010, two in 2021 and another two
were cancelled in August, 2022 on various grounds. Out of the rest
37 mining leases, 35 were cancelled on 09.09.2022, one on
16.09.2022 and the last one on 19.09.2022, so, there were only two
mines in force on the day of inspection.

Out of these 37 mining leases, mining activities in 18 leases were
prohibited in the past due to various reasons and in the rest 19
leases, mining was permitted, however on the day of inspection, no
mining activities were found anywhere in the area. The copy of the
joint field report is enclosed herewith as Annexure - A.

The boundary pillars were found erected on these 19 mining leases.

The boundary wall/wire fencing was found in 17 mining leases,
except in ML No. 40/1987 & 68/1978.

Out of these 19 leases, plantation as per provisions was found to be
done in 5 leases, partial plantation found in 6 leases and no
plantation was found in the rest 8 leases.

Lease wise inspection reports of 6 leases out of these 19 are
enclosed herewith as Annexure B01 to B06.

Inspection of 45 existing stone crushers was carried out. The plant
machinery of the crushers was found to be covered by tin sheds.

The plantation has been done by all the stone crushers, however it
was found less than 33% in 7 crushers.

For the kind perusal of the hon'ble Tribunal, inspection reports of 3

stone crushers has been enclosed herewith as Annexure C01 to
C03.

The 18 mining leases, in which the mining activities were banned in
the past, and 5 leases which had been cancelled earlier, were visited
on 16.09.2022. The outcome of the inspection is as under -

In 13 leases wire fencing/boundary wall was found to be

constructed, whereas in the rest 10 leases wire fencing or boundary
wall was not erected.

Out of the 23 mining leases, partial plantation was found to have
done only in 2 leases.

The construction of boundary pillars was found in 5§ leases. In rest of
the 18 leases, boundary pillars were not available.

Detailed report of these 23 leases is enclosed herewith as Annexure
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Status report on various issues -
1. Recovery of penalty under Land Revenue Act -

There are illegal mining cases against 22 mining lease holders in
which a total of Rs. 18.77 Crore is due.

Hon'ble High Court, Jodhpur has stayed recovery proceedings in two
cases amounting to Rs. 2.74 Crore in ML No. 74/1977 (SBCWP No.
9470/2016) and ML No. 60/1983 (SBCWP No. 16668/2019).

The process of recovery of all the dues (penalty amount) of illegal
mining, a total of Rs. 16.03 Crore has been initiated against the 20
lessees, under the Land Revenue Act and Requisition Certificates
has been issued by the Assistant Mining Engineer, Churu on
12.09.2022.

e Two lease holders having ML No. 59/1981 & 161/1990 have
deposited Rs. 8.60 lacs & Rs. 11.79 lacs respectively on 17.09.2022.

2. Randhisar hill being in Aravalli range -

* As per the letter dated 16.01.2003 of the Directorate of Mines &
Geology on the basis of information from the Survey of India,
Government of India had provided the list of 15 districts of

Rajasthan which fall in the Aravalli Range and the district Churu is
not a part of this range.

3. Water Harvesting System -

e No water harvesting system has been created by any lease holder
in the area.

4. CSR/CER Activities -

¢ No lessee has incurred expenditure on CSR/CER activities.

5. Subletting of leases -

e No case of subletting of leases to other persons has come to the
notice of the department.

6. Safety zone of 7.5 meter -

* As per the provision of keeping a gap of 7.5 meter on the boundary

of the mining lease has not been followed by any lease holder in
this area.
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Steps taken by the State Government -

> All the 37 mining leases situated in this area has been cancelled
by the department on the basis of illegal, unsafe and unscientific
mining on 09.09.2022, 16.09.2022 and on 19.09.2022. For kind
perusal of the hon'ble Tribunal, the cancellation orders of ML No
11/1978, 18/1980, 42/1978 & 05/1981 has been enclosed herewith
as Annexure - EO1, E02, EO3 & E04.

> The process of recovery of all the dues (penalty amount) of illegal
mining, a total of Rs. 16.03 Crore has been initiated againt the 20
lessees, under the Land Revenue Act and Requisition Certificates
has been issued by the Assistant Mining Engineer, Churu on

12.09.2022. One Requisition Certificate of ML No. 65/1983 is
enclosed herewith as Annexure - F.

» The show cause notice has been issued to the Assistant Mining
Engineer, Churu by the Directar, Mines & Geology on 07.09.2022.

» The details of all the 42 mining leases and 45 stone crushers has

been depicted in composite lists and has been enclosed herewith as
Annexure - G & H.

It is being stated most humbly that the Department of Mines &
Geology has taken all the possible steps as per existing rules and
provisions and compliance report is being submitted herewith for the
kind perusal of the Tribunal with request that in view of the above
submissions, the compliance report be taken on record.

C”ﬁl@fﬂ/wl?_

W
KB Pandya (1AS)
Director, Department of Mines & Geology

Udaipur
Date 19.09.2022
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF Q.A. 209/2022

i I.@pnex : BO1

_Q_J_l'!dtf ch_ipn 24 of the Air A(:E,i‘i'sl and Under Section 10 of EP

. L Sh. Ashwini kumarsain \
} a. Name of the Mining Lo_:ase B | ML No.- 1311978 4_ N
- . . Village- Randhisar, Tehsil- Sujan
| 1 hb.Addms of the Mining Lease ! msﬁf Bt Chir | jangarh
] ¢. Area of the Mining Lease 0.3500hect.
|| d. Mobile 9462000003
2 | Date of Inspection 1z 092022
3 _| Type of Industry | Mines
|4 | Status of the Mining Lease e |Concelled =~ = L .y
|| CTO was issued for the production capacity of
114400 TPA which stands valid 1il128.02.2023
- 3 | Status of consent under Air Act, 1981 In reference to cancellation order issued by
; SME Bikaner vide. letter no 1862
dated09.09.2022 , recommendation for
- revocation of CTO has been forwarded to
L RSPCB Head Office Jaipur.

S.No. | Description of required compliance | Observation |

1 Whether water sprinkling was found | Lease was found non-operational during inspection
carried out at critical points prone to air | due to cancellation of mining lease.

pollution.
2. Status of Overburden No overburden found

3 Whether adequate plantation was found [nadequate plantation o % |

at the site - _le—ﬁhd&ﬁﬁ—mﬂ'—ﬂwﬁ;ﬁm&
4 | Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the mining lease

area

5 Status of Lease Pillars Lease pillars were found at the time of inspection

6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
available at the site [
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—(Under Section

24 of the Air Act,

_1_981 and Under Section 10 of Ep

| : [ M/S Jai Ma Stone T
a. Name of the Mining Lease
! fror i Rt :,!"&Et_'_!?ﬂ.%’.%ﬂm e |
| 1 b. Address of the Mining Lease % Dim C’mhuruidh sar, Tehsil- Sujangarh ;
- |.& Area of the Mining Lease i b,sm@¢|_ i g
|__{d. Mobile N _ M_Ln?msass “““““““““ 7
|_2 | Date of Inspection IR b ]
|3 | Type of Industry Mines N e
-4 Status of the Mining Lease Cancelled | "]
’ CTO was issued for the production capacity of |
|' 101470 TPA which stands valid till31.05.2026 |
| |
’ 5 | Status of consent under Air Act, 198] | In reference (o cancellation order Issued by
SME Bikaner vide letter no 1918 dated
| 09.09.2022 , recommendation for revocation
1 of CTO has been forwarded to RSPCB Head
et o | Office Jaipur. SN |

—SSn Dl h.onsent (0 operste 2nutons found du

S.No. | Description of required compliance Observation _j

1 Whether water sprinkling was found | Lease was found non-operational during inspection |
carried out at eritical points prone to air | due to cancellation of mining lease,

) pollution. e — e |

2. | Status of Overburden | No overburden found -'-

3 | Whether adequate plantation was 'iaﬁbm' """" =
at the site l Adequate plantation

4 | 'Status of Wire Fencing/Permanent Wall | Wire Tencing found at entry point of the mining |

lease arca

5 Status of Leasc Pillars Lease pillars were found at the fime of inspection

6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site
available at the site
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_(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act,

1986)

Annex - B03

N . Sh. Khiya ram
’ a. Name of the Mining Lease ’ ML No.- 16/1999
| 1 | b. Address of the Mining Lease O, oo e, Tohalk. S
| [ c-Area of the Mining Lease ~10.6000hect.
|| d. Mobile 9116792787
| 2 | Date of inspection Iz /0972022
L3 | Typeor Industry Mines )
-4 Status of the Mining Lease o |Concelled ",
CTO was issued for the production capacity of
135720 TPA which stands valid 1il130.04.2026

)

In reference to cancellation order issued by
SME Bikaner vide letter no 1905
dated09.09.2022 recommendation for
revocation of CTO has been forwarded to

RSPCB Head Office Jaipur.

Description of required compliance

Observation

¥ Whether water sprinkling was found
carried out at critical points prone to air
pollution.

Lease was found non-operational during inspection
due to cancellation of mining Jease. ) ,

2. Status of Overburden No overburden found
3 Whether adequate plantation was found Approx 40
at the site Inadequate plantation

B Status of Wire Fencing/Permanent Wall

Wire fencing found at outer side of the mining lease
area

5 Status of Lease Pillars

Lease pillars were found at the time of inspection

6 Status of Rainwater harvesting structure

available at the site

I

No rainwater harvesting structure found al the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF 0.A. 209/2022

T

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)
= M/sAmbika Stone Balast Suppliers
a f th
Name of the Mining Lease ML No.- 36/1986

_Annex - B04

I | b. Address of the Mining Lease

Village- Randhisar, Tehsil- Sujangarh
District- Churu '

¢. Area of Mining lease 0.5523Hectare
d. Mobile No. 9414402070 -
2_| Date of Inspection /09/2022 ) ]
.3 | Type of Industry ... | Mines 0
4 _| Status of Mining lease: Cancelled )
CTO was issued for the production capacity of
106836 TPA which stands valid 1i1130,09.2027
| . In reference to cancellation order issued by
| Sasus of consent under Air Act, 1981 SME Bikaner vide letter 1939
dated09.09.2022 , recommendation for

revocation of CTO has been forwarded to

RSPCB Head Office Jaipur.

Description of required compliance

Observation

l Whether water sprinkling was found
carried out at critical points prone to air
pollution,

Lease was found non-operational during
due to cancellation of mining lease.

inspection 1

2. Status of Overburden No overburden found
3 Whether adequate plantation was found Approx- 80
al the site Adequate plantation

Status of Wire Fencing/Permanent Wall

Wire fencing found at
lease area

entry point of the mining

5 Status of Lease Pillars

Lease pillars were found at the time of inspection

Status of Rainwater harvesting structure
available at the site

No rainwater harvesting structure found at the site
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IN N REP IN COMPL E GT ER D 22 0

F 9/2022

B (Under Sccnon 24 24 of the Air Act, 1981 and Under Section I%FM}% 805

| ' M/s Ma Bhawani Stone
| I_& Name of the Mining Lensc | MLNo. 401987 .‘ l
| 1 b. Address of the Mining Lease Village- Randhisar, Tehsil- Sujangarh J
: _ _| Distriet- Churu
I <. Area of the Mining Lease . 0.558 Lhect,
.1 d. Mobile i _Jeseomsann f
|2 | Date of Inspection _ By
{3 | Type of Industry 1 Mines B )
.4 | Status of the Mining Lease | — | Coancelled N .

r CTO was issued for the production capacity of
| 106836 TPA which stands valid till31.10.2023

| 5| Status of consent under Air Act, 1981 In reference to cancellation order issued by
| SME Bikaner vide leiter mo 1967 dated
| 09.09.2022 , recommendation for revocation |
| of CTO has been forwarded to RSPCB Head
I S i | Office Jaipur. _

S.No. | Description of required compliance Observation '
1 Whether water sprinkling was found Lease was found non-operational during inspectlon
carried out at critical points prone 1o air | due to cancellation of mining lease. .

pollution, _
2. Status of Overburden No overburden found
3 Whether adequate plantation was found | Inadequate plantation 7 % 'a
at the site b&ﬂlmw
4 Status of Wire Fencing/Permanent Wall | No Wire fencing found at outer side of mining
lease area
5 Status of Lease Pillars Lease pillars were found at the time of inspection

6 | Status of Rainwaler harvesting structure | No rainwater harvesting structure found at the site
available at the site
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN
THE MATTER OF O.A. 209/2022

Annex - B06
(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, I936}
T s,
Sh, Megha ram
| a. Name of the Mining Lease | | ML No.- 41/1978 ]
| Village- Randhisar, Tehsil- Su;angam
|
I b Addmss of the Mining Lease District- Churu
! ¢. Area of the Mining Lease 0.4000hect.
{ d. Mobile 9982499834
2 | Date of Inspection 12 /09/2022
3_| Type of Industry {Mines 00 i
rLj Status of the Mining Lease Cancelled
II CTO was issued for the production capacity of
80121 TPA which stands valid til130.04,2026
| i
| 3 | Status of consent under Air Act, 1981 In reference to cancellation order issued by
} SME Bikaner vide letter no 1883
I dated09.09.2022 , recommendafion for
" revocation of CTO has been forwarded to
| RSPCB Head Office Jaipur.

S.No. | Description of required compliance Observation |
1 Whether water sprinkling was found | Lease was found mn-operatmml during mmecuon
carried out at critical points prone to air due to cancellation of mining lease. |
pollution.
v ) Status of Overburden No overburden found

3 Whether adequate plantation was found Inadequate plantation

at the site - :
4 Status of Wire Fencing/Permanent Wall | Wire fencing found at outer side of the ining lease

aren
5 Status of Lease Pillars Lease pillars were found at the time of inspection
6 Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site

available at the site
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INSPECTION REPORT

. (Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act 19%Nnex - CoL
i g - M/s Amar Grit Udyog f

' a. Name of the Industry ~ (Unit ID- 28049)
| .| Khasra No, 343 (Lomdk Cewmy - SOD q-.a
| Village- Randhisar |
I [ b. Address of the [ndustry | Tehsil- Sujangarh 2 ’
J District- Churu

, s Y % S - R E——
| L ¢, E-mail s e S
| - d. Mobile 9413361814 g i
‘- 0912022 _
2 if Date of Inspection 2. ) II
3_| Type of Industry Stone Crushing unit it
4_| Nature of Industry Air Polluting el

3_| Size of Industry: Large/ Mediuny Small | Small Ih il

Category of Indusiry: Red/ Orange/ Green/ | Dsiinis
Others _ L Urange Rt ot |
l Status  of Operation  during inspection: \,.-'

7 | Operational/ Non-operational/ Closed/ Any | Operational / Non-Operational
other %

o]

CTO was issued for the production capacity [
of 100_TPD stone prit which _is valid_till
| 31/12/2022. ;

8 ’ Status of consent under Air Act, 1981
f

Details of Plant & Machinery: -

S. No. | Machinery | Description o
i Primary Jaw Crusher- &)
. Secondary Jaw Crusher- AL .
! Jaw Crusher Bajri/ Dust Plant-pgp_ |5
- Vibratory Screen Lo - J
W ANKers ’
3 Somcen of wis | ater Tankers / Borewel| f
I _— e —— et ———— e —1
4 DG set {if any) Yes / No ’
If Yes. then capacity KVA
+8:No. [ Description of non- compliance ( )hse?'g- _ R e
| | Whether Jaw crusher was tound covered? Covifed / Partially Covered
Uncovered
’ |




o

Ll

o |

'u'l

o ered?

Whether Vibratory Screen was found covered !

S W——

Whether granulator or secondary jaw crusher was found | Covered 7

Oy Nos. of Sides were found Cl‘lVEl'cdj
AL~ Nos. of Sides were found :}'uvered.

' Top was found uneevered  / cd%ered.

|

Partinlly Covered /
Uncovered
N R
_Nos, of Sides were found covered.
Nos. of Sides were found uncovered.
Top was found uncovered ' covered.

Covered  /  Partially Covered /|

Uncovered

O™ Nos. of Sides were found covered. '.
Nos. of Sides were found uncovered.

Top was found uncovered /  covered.

" Whether Chakki/Dust Machine was found covered?

Covered / Partially Covered /
Uncovered ‘

N A

N, of Sides were found covered, |
Nos. of Sides were lound uncovered.

Top was found uncovered /  covered.
il TR < »‘f‘ ;
Whether mechanical chute was provided with the drop | Yes / No =
- point of dust conveyor? |
‘ . w :
Whether water storage facility has storage facility of = Yes ! No
atleast 30Mires?
\v/"
Whether hard surface path/muroom road was provided in | Yes / No
! the premises?
" Whether there is provision of regular cleaning and wetting | Yes / No

ol the ground within the premises?

Flexible pipe for sprinkling provided? Yes
/ No

Plantation

| Approx. ‘

} [Tn._-cs ' 2. Nos. [3@0 m*2
Newly 20 Nos.| 00 W2
Planted |
Saplings i

Toruf area ! ¥00 M-
- y
" Whether wind breaking wall is provided? Ye#*°. [/ No

Whether boundary of the unit was demarcated?

Nos. of sides were found




-

|
|
i

| demarcated

| 10| Whether water sprinklers were provided at the strategic f' T | S N TR g
f _'l locations:
i Jaw Crusher
Inlet ’ Y& / No
: Outlet Yes L=y No
;' [ Secondary jaw crusher/Granulator
Inlet Yes / No
| _! Outlet M N
| Outlet of vibratory screen Yes G
!l il
L ‘| [ ,ﬂ'
] Whether Sign Board (including name, address product and | Yes I No s
! f production capacity) IS provided?

% Q._ngE &-uka\'\h)




Annex - C02
!é\'SPECTlQN REL’QRT

~——{Under Section 24 of the Air Act, | 981 and ~nder Section 10 of Ep A, 19861
| ' M/s Angira Stones
- & Name of the Industry ¢ (Unit ID- 37977)

|
Khasra No. 924737 G3geas ol
. Village- Randhisyr qﬁ -
I 1 b. Address of the Industry Tehsil- Sujangar CLMM’ e
District- Chury i
l ¢. E-mail | - | N
d. Mobile 946247599 - -
e. Telephone - !
n Date of Inspection 12 1092022 !
El Stone Crushing unit I
Mﬂmmofhﬂum - Air Polluting i
‘18] Size of Indust : Large/ Mediuny Symaii | Smull — N
Category of Industry: Reqy Orange/ Green/ | .
OU'Iel'\ ange

Status of  Operation during inspection: v v :
Operationay Non-operationay/ Closed Any Operational / Non-Operationgl
other

—-————._.._________w___*._.'

CTO was issng for the production capacity
of 10,000 CFT/ Dayv stone grit which is valid |
Status of consent under Air Act, 198] till 31/05/2023,

of Plant & inery: -

S. No. Machinery | Description _
S ' ! Primary Jaw Crusher- o]

Secondary Jaw Crusher- ¢}
I [ Jaw Crusher Bajri/ Dust Plani- ¢ J

l-——--—-_.___ — i ° '
2 Vibratory Screen

Water T; nkers /

Bu}ewcl!
3 Source of water

4 DG set (if any) ’ m / No . - |
L If Yes, then capacity K i |
Status of Pollution Control Measures found durinp the inspection at the site:
' i Observation N _ _
S.No, | Description of non- compliance s re—
' crusher was found covered? Covered v~ ; Partially C
E f{ vt L o Uncovered

/

T — e



0‘_{1 Nos, of Sides were found cove
p\L— Nos. of Sides were found uncove;
Top was found uneovered /  covered.,

2.1

I @
L]

- Whether granulator or secondary jaw crusher was (ound
I covered?

Covered /
Uncovered

Partially Covered

o\ Nos. of Sides were found cover
__NK—~_Nos. of Sides were found uncover
Top was found useevered /' covered. s

i

Covered v~ /
Uncovered

Partially Covered

OH Nos. of Sides were found cover
N K~ Nos. of Sides were found uncovere
Top was found umeovered /  covered. L

12
s

-~ Whether Chakki/Dust Machine was found covered”?

Covered ¥ /
Uncovered

Partially Covered

O'j- Nos. of Sides werc found covere
—pll b Nos. of Sides were found uncovere

Top was found uneoveved /  covered. L

3 Whether mechanical chute was provided with the drop | Yes / No

point of dust conveyor?  an
4 Whether water storage facility has storage facility of | Yes / No

atleast 3000itres? —

W hether hard surface path/muroom road was provided in | Yes / No

the premises? w
6 Whether there is provision of regular cleaning and wetting | Yes v No .

£

of the ground within the premises?

Flexible pipe for sprinkling provided? Ye:
/ No

Plantation

Approx. L.
Trees Y0 Nos. %?0 m?2
Newly os. 2800 mr2
Planted $00N
Suplings
| Total col | 3SOC M
_“J_Wiwthcr wind hrt':;;__ing wall is provided? No




. Whether bouﬂdary Of the unit wag € mar marcated?

I

de marcated

at the strategic
ns: IEgi
Jaw Crusher
I!'IJBI Yes /
Outleq Yes b
Secondary JaW crusher/Granyjagor \%
Injey Yes V"
Outlet ) Yes v~
Outlet of vibratory screen Yes = 7

WhetherSign Board (including name, address, product and | Yes /

production cup

ity) is provided?

-—??EJ/ (grrw @1"’&\\0& }
ﬂ{‘%’?ﬁ*

e W

e svh

L

4G
?ﬁ‘@
\Jusd )

e
Nos. of sides were found |

No
No

No
No



INSPECTION REPORT

(Under Section 24 of the Air Act, 1981 and Under Section 10 of

W e S O S A TS S

a. Name of the Industry

Annex - C03

EP Act. 1986)

CMis Aluanl Crusher Udyog

f Unit ID- 42808)

I' | b. Address of the Industry

Khmra No. 653/404 (New 1022/724)
Village- Randhisar — (Lond ¢om- 2639

Tehsil- Sujangurh
i District- Churu

T

)

¢ E-mail r ]
d. Mobile 94]4092'? 33 |
e. Telephone i _ tenenraitod
2 | Date of Inspection '2— 1972022
3 | Type of Industry _ Stone Crushing unit __:
4 Nature of Industry | Air Polluting R
5_| Size of Industry: Large/ Medium/ Small Small i
Category of Industry: Red/ Orange/ Green/
6 Olhess L Ang - Orunge
Status  of Operation during inspection: f
7 | Operational/  Non-operational/ Closed/ Any | Operationat / Nonl-/Opé{a.tinnal .!
other | ol
! Ow ued uction capacity |

8 | Status of consent under Air Act, 1981

~of 500 TPD stone grit which is_valid till

31/07/2023.

|

Plant & i : -

S. No. Machinery f Description ]
Primary Jaw Crusher- g} .|
: : Secondary Jaw Crusher- & :
: | Jaw Crusher Bajri/ Dust Plant- oy
2__| Vibratory Screen ol :ﬁ e
3 Source of water Ve e 4
4 DG set (if any) es~/ ]
S.No. | Description of non- compliance Observation = T
i Whether Jaw crusher was found covered? Coyertd / Pactially Coverpd /)
Lueovered. |




s

1«

-

L

Whether granulator or secondary jaw crusher wis found | €

vonered !

D4 Nos. of Sides were found covered.
Zenf  Nos. of Sides were found uncoyered.
Top was found uacavered—~ ' covefed.

i

09 Nos. of Sides were found covered.

2079  Nos. of Sides were found uncovgred.
Top was found whcovered / cuye{

L ; Pal =
- Whether Vibratory Sereen was found covered” Couertd / Purtislly Covered  /
Uncovered
04 Nos. of Sides were found covered.
Zafd  Nos, of Sides were found uncoyeted.
Top was found uncovesed— / wzfe):.t
Whether Chakki/Dust Machine was found covered? ~Partintly-€overed /

Coglied 1
Uncoversd

DA  Nos. of Sides were found covered.
Zeng Nos. of Sides were found uncovered.
Top was found uncovered 7 covered.

4.

- Whether mechanical chute was provided with the drop

i puint of dust conveyor?

g

Whether water storage facility has storage facility of

atleast 30001itres?

y(q ! oDl

/'!

" Whether hard surface path/muroom road was provided in

| the premises?

w | —Ne-

6 Whether there is provision of regular cleaning and wetting | Yes | Do
' of the ground within the premises? Flexible pipe for sprinkling provided? Yes
7 | Plantation Appeox.
Trees 2D Nos. | 500 mm2
Newly Nos. (2006 m™2
Planted ﬁD
Saplings
-r0+q‘ e LS00 M-
- = . e e e it b e e oty S— V4
8 Whether wind breaking wall is provided? [ ~—do__

\Ye}/

"Whether boundary of the unit was demavated?

Nos. of sides were found




10

| Jaw Crusher

- Outlet of vibratory screen

Whether water sprinklers were provided at the slralegir :
locations: |

Inlet
Outlet
Secondary jaw crusher/Granulator

Qutlet

11

Whether Sign Board (including name, address, product and |
production capacity) is provided?

x&v\//
Inlet 7
¥

«f‘q;f(l/ C Stz Pan\fu"M/L) P\'

J&

2
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/;:%,a M -
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AT IRER Annex-E01

GOVT.OF.RAJASTHAN

Frifera aeferr @it aiffvar, @ Od o R R, derv )

Office of the Supdt. Mining Enginer, Deptt. Of Mines and Geology, C-64, Sadulganj, Bikaner (Rajasthan)
Tel. no 0151-222661 |

E-mail- sme.bikaner@rajasthan.gov.in
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Annex-EQ3 ‘
Frafeg anfem @fy m‘”‘&%‘%’;’?&m fwmr, e ()

Office of the Supdt. Mining Enginer, Deptt. Of Mines and Geology, C-64, Sadulganj, Bikaner (Rajasthan)
Tel. no 0151-222661 | :
E-mail- sme bikanerw rmjusthon, gov. in .
THIE — 3G /& /I /G /TG 42 /1978 / | RY & fore - 3.9, 2022
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4582 TR e R wiess 148460 T wHAUER @ wem TRy i
27011979 W 26011989 TF B Rrd Fratey wermw Wl s, v @
13N TS TS /AT /I, /42 /1978 / 2446 RoATD: 28104978 FRI g
F&mrvrmqa,mm:mmeﬁmfgmmmm 27 /1988 Fafy
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a,-mhq - RYTY WYHR
Ullice of the Assistang Minirs"l‘?-‘r mw S ¥ o AT 3, o)
1ax office bujl; ng Eﬂg[ner. Deptt. Of Mines and Geology, Near malji ka kamra, Old Saje
ing, kothariya ka mohalla, Churu(Rajasthan) Tel. no 01562-250235

T ST / T E-mail- ame.churu@rajasthan.gov.in
To S/ TATH.A.~65 / 1983 / S2q RAB - 10-64_0a25
The Assistant Minin i
" E . -
Mines & Geology Dfpt:.l,gmeq (.Rec?vcry) - ' . Ann K F.
Churu (Raj.)

Sub:- Application for recovery of money referred to in section 256/257 of the Rajasthan Land
- revenue Act 1956(Rajasthan Act 15 of 1956) .
This is an application for recovery of money referred to in section 256/257 of the Rajasthan Land
Revenue Act 1956 (Rajasthan Act 15 of 1956). ! ’
* The required particulars are as under:-
1 The name of officer or authority To whom  Assistant Mining Engineer, Churu
the sum is due & payable - :

Name & Description of the person from _ ¥d%il % @ Fho Fremad . el vorfeR gerd,
whom the sum is due & payable = AEIE-goTTe, - :

Sum Due & Nature there of - THUHA. 65,1983, @aqUcel Wivw W fore, foe
UH-IVHIRR, desia—garae, foer — gw #
& @ YT @913 03 | 07.07.2000 W 18,20,000 / —
Y @WHA YaEHET [RHE 03.11.2012 ¥ 1,10,67.986 /—
R Wew - orafr f 01.04.15 W 100922 ufi—663822/ —

12

L2

AT — 1,35,51,808 /— T4 TSl

4 The period. if any from which itisdue & @R RA/® 03.07.2000 ¥ 10092022 T & THMAT & TA

the date on which it become payable W FTER U @

5 Process by which the sum may be . o sffan @ aea
recovered :

6 Further Particulars, (if any against which W7 To—3@a w=fy
process may be executed) ' ¢ :

7 Further particular, if required, under AR gA-3rae wHfa

section 257 of Rajasthan Act, 15 of 1956,
The sum is recoverable by you in the same manner as an arrear of revenue and you are

therefore required to recover it as such and submit it to undersigned office at Churu.

310 ({
ASSISTANT‘VI ING ENGINEER
Churu(Rajasthan)
CERTIFIED THAT :-
A. The full efforts have been made for the recoveries the Govt. dues.
B.  The address of the defauilters available in the record has beén given in the certificate.
C. The 30/45 days notice was given to the defaulter for payment of dues.

D. There is no refundable cases entered pending in this ofﬁc‘%(g‘/
: /ﬂ/

\2’ 09 |20
ASSISTANT MINING ENGINEER
CHURU(Rajasthan)




Government of Rajasthan

Ofice of the Assistant mining engineer, Deptt. Of Mines & Geology, Churu (Rajasthan)

Details mining leases at Randhisar Pahadi, Tehsil- Sujangarh, Distt, Churu (Rajasthan)

Annex - G

Recovery
n
s.No.[ ML .No. Name of lessese vinerai | ‘pea 10 retottion | status ,,.-H..__w_& ™ N— R.C. Issued Dt. Under LR. Act N
lllegal minin Act.
1] 11/1978|Pg Stone Crusing Ind. Stone Ballast | 0.3052 | 27-Apr-78 | CANCELLED | 090922 | 16.08-08 5921559 12-09-22 0
2|  21/1988|Shyam greet Stone Ballast | 0.6000 | 12-Nov-73 | CANCELLED | 12-08-10 12-08-10 630000 12-09-22 a
3| 48/1978|Surjaram Khatik S/0 Hanumanaram Khatk Stone Ballast | 0.3570 | 16-Feb-79 | CANCELLED | 260822 | 01-01-14 | 12813790 12-08-22 0
4] _25/1978|Khatu Shayam Greet Udyog Stone Ballast | 0.3375 | 29-Aug-79 | CANCELLED | 09-11-21 01-01-14 8440767 12-09-22 0
5] 95/1978|Bhagirath Mal Agarwal $/0 Tota Ram Agarwal StoneBallast | 0.1500 | 27-Feb74 | CANCELLED | 28-07-21 | 01-01.14 4200000 12-09-22 0
6| 54/1990|Kishan Singh Gehiot Stone Ballast | 0.5578 | 05-Dec-75 | CANCELLED | 260822 | 01-01.14 | 14274673 12-09-22 0 -
7| _65/1983|Churu Laber Conctor Co.Operative Society Stone Ballast | 0.2500 | 12-Nov-73 | CANCELLED | 09-09-22 01-01-14 12887986 12-09-22 0
8] _54/1978|Mainadevi W/O Girdnarilal Meghwal Stone Ballast | 0.2620 | 29-Aug79 | CANCELLED | 09-0922 | 01-01.14 7739380 12-09-22 0
9] 32/1988|Niranjan Sharma Stone Ballast | 0.3500 | O6-Mar-74 | CANCELLED | 09-0922 | 01-01.14 | 15257537 12-09-22 0 -
10| 86/1983]Jagdamba Stone Crushing Industries, Stone Ballast | 0.5000 | 03Jun-74 | CANCELLED | 09-0922 | 010114 | 21119259 12-09-22 o
11]  45/1978|Inderch& Golian-li StoneBallast | 0.3500 | 02-un-80 | CANCELLED | 09-09-22 01-01-14 8007169 12-09-22 g
12|  44/1978|inderch& Golian-1 Stane Ballast | 0.5000 | 27-/an-74 | CANCELLED | 09-09-22 01-01-14 18802143 12-09-22 0
13| 52/1990|Yogesh Kumar Sharma S/0 Niranjan Sharma StoneBallast | 0.5461 | 31-Dec-80 | CANCELLED | 090922 | 01-01.14 7278826 12-09-22 0
14| 60/1983|Lalit Kumar Verma 5/0 Hanuman Mal Verma Stone Ballast | 0.3000 | 31-0ct-73 | CANCELLED | 090922 | 0101-14 | 20001179 W e e, Slge Ay SBCW,
16568 /2019 & w=rla Retie 04.002018 & = Wt s
T | RE 01102019 F 10002022 v &) T e
W T 320071 /— o qweh ¥g WM v B 1200
2z @) FutE W S iR W o R T o
15| 62/1983|Randhisar Stone Crushing Stone Ballast | 0,2500 | 31-0ct-73 CANCELLED 09-09-22 01-01-14 17541195 12-09-22 o -
16| 74/1983[Parki Devi W/O Nups Ram Stone Ballast | 0.0900 | 12-an-79 | CANCELLED | 09-09-22 | 01.01.1a 0 - o
17] 22/2003|Pratap Singh Rajpurohit Stone Ballast | 0.2500 | 31-0ct-73 | CANCELLED | 09-09.22 02-06-22 1300000 12-09-22 0
18|  42/1978|Mangilal Stone Ballast | 0.4582 | 27an-78 | CANCELLED 09-09-22 02-06-22 1276200 12-09-22 o 4
19]  59/1981Arjuna ram StoneBallast | 0.2500 | 09-Jub82 | CANCELLED | 09-09-22 | 03-06.22 860000 12-09-22 BE0O00| 17-09-22
20)  75/1983|Raju Devi Stone Ballast | 0.1500 | 1S-Jan-79 CANCELLED 09-09-22 03-06-22 391400 12-09-22 0 =
21|  36/1980|Bijju Devi Wio Shrawan Stone Ballast 0.3394 25-Aug-82 CANCELLED 09-09-22 03-06-22 0 = 0 e
22| 161/1990|M/S Ambey Mines and minerals, Stone Ballast | 0.2800 | 14-Aug81 | CANCELLED | 09.09.22 10-09-22 1179500 12-09-22 1179500| 17-09-22
23|  15/1980|M/S Jai Ma Stone Stone Ballast | 0.5000 | 04-Nov-81 | CANCELLED | 09-09-22 10-09-22 0 = 0 z
24] 41/1978[Sh. Megha ram Stone Ballast | 0.4000 | 27-lan-74 | CANCELLED | 09.09.22 10-09-22 0 9 =
25 16/1999|sh. Khiya ram Stone Ballast | 0.6000 | 13-Mar-74 | CANCELLED | 09-09-22 10-09-22 0 0 =
26| 40/1987|M/s Ma Bhawani Stone StoneBallast | 0.5581 | 26-Oct-77 | CANCELLED | 09-09.22 | 10-09.22 0 0 :
27| 68/1978|Smt. Shanti Devi Stone Ballast | 02150 | 25-un-79 | CANCELLED | 09-0922 | 10-09.22 0 = 0
28] 73/1977|5h. Shankar fal Stone Ballast | 0.1575 | 27-Apr-78 | CANCELLED | 09-09-22 | 10.09.22 7468169 [wea 9 e, QR F e S.B.C.W.
9470/2016 % wiRker adm Rie 14122017 7wl 0
w9l 74,68,169/- W Sl fsar w #)
29] 50/1978]Jain Stone Crushing i Stone Ballast | 0.2700 | 21-Dec74 | CANCELLED | 09.0922 10-09-22 0 0
30|  71/1983|Mangtu Ram Stone Ballast | 0.2616 | 02-}an-79 | CANCELLED | 09-09-22 10-09-22 0 0 =
31| 49/1883|Ramvatar khatik Stone Ballast | 0.2000 | 26-Nov-73 | CANCELLED | 090922 | 1009.22 0 0 =
32| 53/1978|Vinod Kumar Bangarwa Stone Ballast | 0.2550 | 16-Feb-74 | CANCELLED | 09-0922 | 10.09.22 0 9
33) 101/1977Mamta Devis/o Narendra kumar kaswan Stone Ballast | 0.3600 | 13-Jan78 | CANCELLED | 09-09-22 10-09-22 0 = g =
34| 162/1990|Rajendra Panwar Stone Ballast | 0.4800 | 27-un-81 | CANCELLED | 09-0922 | 10.09-22 0 = 0 =
s 74/1978 | Puniya Blast Supplier Stone Ballast 0.4916 31-lul-79 CANCELLFD 09-09-22 10-09:22 401450 12-09-22 ]
36| 76/1983|Tarachand StoneBallast | 04500 | 28Jan-74 | CANCELLED | 090922 | 10:09.22 0 = 0
37| 36/1986[Ambika Stone Balast Suppliers Stone Ballast | 0.5523 | 18-Sep-81 | CANCELLED | 09-09-22 | 10.0932 0 = o
38| 13/1978[Ashwini kumar sain Stone Ballast | 03500 | i5Jan-79 | CANCELLED | 090922 | 10-09-22 0 E 0
39|  74/1982|Radheshyam Stone Ballast | 05000 | 01Jul-73 | CANCELLED | 09-09-22 | 100922 0 o
40| 92/1978[8abulal pooniya Stone Ballast | 0.4500 | 30-Mar-79 | CANCELLED | 09-09.22 10-09-22 0 0
41 6/2001|Ramniwas Jat StoneBallast | 0.6430 | 16-Feb-82 | CANCELLED | 16-0922 | 31.05.21 0 0 :
az AN/1985 ] Rirkal Ram Rawri S/N Ranecha Ram Rawrd Stane Rallacy n1ann F9-Fah-80 CFANCFIIFD 19.09.272 n-n-ia n n ]




Amar Grit Udyog

28049

{3,
Khasra No.- 143
Village- Randhisae, Tehsil-
Swangarh, District- Churu

?I’IIMJ% i

NGT 0.A. 20972022 (MEGIH SINGH & ORS, Ve STATE OF RAJASTHAN & ORS.)

TONE CRUSHERS LOCATED AT RANDIHISAR HILL, TF SUJANGARH, DISTRICT- CHURU

Churu

] — 7

Angira Stone

mn

Khasta No.- 924731, 926/641
Villege- Randhisar, Tehsil-
Sujangarh, District- Churu

Churu

g-18

Anjani Crusher Udyog

42808

Khasra No.- 653/404 (New
1022/724) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

19 = 30

Annapurna Stone Crusher

48310

Khasra No.- 640/344,
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

2|~ 43

Ashirwad Stone Crusher

48724

Khasra No.- 406 (New
1022/724) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

44 -0

Ashopa Ind

29864

Khasra No.- 79
Yillage- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

&1-5#

Bagri Bajari Udyog

36002

Khasra No.- 841
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

&6~67

Bhagwati Stone Crushing Ind

52208

Khasra No.- 367
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

68—~ T14

Bhairay Grit Udyog

38123

Khasra No.- 635/344
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

5487

10

Bhawani Grit Udyog

41370

Khasra No.- 376 (New Khasra

No. 736/376) Village

Randhiser, Tehsil- Sujangarh,
District- Churu

Sujangarh

Churu

88- 12

11

Choudhary Infra

102282

Khasra No.- 920/643 and
1098/644 Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

Y~ loy

12

Choudhary Stone Crusher

81848

Khasra No.- 837/830
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

[o5 =~ 169

G.S. Stone Crusher

28044

Khasra No.- 591/348
Village- Randhisar, Tehsil-
Suja.n_glt, District- Churu

Sujangarh

Jto = /2]

14

Ganpati Stone Crushing Industries

450

Khasra No.- 653/404
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

|2.2.~13]

Godara Stone Crusher

20609

Khasra No.- 751/615
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

2. ~-139

16

Gurukripa Stone Crusher

80963

Khasra No.- 29
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

J40= 152,

Hari Om Grit Udyog

44113

Khasra No.- 922/919
Village- Randhisar, Tehsil-

Sujangarh, District- Churu

Sujangarh

Churu

163~ 162




T

i,

Hari Om Stone Crusher

36709

Khasra No.- 901/894
Village- Rundhisar, Tehsil-
Sujangarh, District- Churu

Sujungarh

19

Harsawal Stone Crushing Industries

28059

Khasra No.- Village-
Randhisar, Tehsil- Sujangarh,
District- Churu

Sujangarh

huru

Churu

—r

1672~ 1L8 |

20

J.5.C. Works

28050

Khasra No.- 343
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujungarh

Chusu

—

(76~ 192

21

Jai Jagdamba Stone Crushing
Industries

48277

Khasra No.- 344
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

Jai Shree Ram Industry

30282

Khasra No.- 321
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

188 - 195

Jain Stone Crushing Works

47215

Khasra No.- 364
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

(8¢ — 262

24

Keshav Grit Udyog

29865

Khasra No.- 376 (New Kh No
706/376) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Chury

.9041.-*99’!5

Krishna Naresh Kanhiya Industries

12324

Khasra No.- 800/790, 827/791
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

S - 22D |

26

MJs Hari Om Crusher Udyog (0ld-
Anjani Stone Crusher)

29858

Khasra No.- 320 (New
Khasara no. 1011/602)
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

22— 23¢

27

M/s Maa Durga Stone Crushing
Industries

25906

Khasra No.- 648/374
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

28

Mahalaxmi Crusher Udyog

48445

Khasra No.- 577/315
(750/577) Village- Randhisar,
Tehsil- Sujangarh, District-
Churu

Sujangarh

Churu

2237-247

Maruti Mangal Stone Ind.

456

Khasra No.- 347
Village- Randhisar, Tehsil-
Sujangarh, Districl- Churu

Sujangarh

]

248~ 257

Mateshwari Stone Crusher

28053

Khasra No.- 801/700
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

]

28 @3-2¢Y

Om Grit Udyog

37321

Khasra No.- 86728
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Qs -2712

32

Partap Singh

8074

Khasra No.- 699/373
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujanparh

T~ 20T

33

Pashupati Nath Stone Crusher

28057

Khasra No.- 6487374
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

34

RK. Crushing Udyog

30281

Khasra No.- 653/404 (New
Khasra No. 695/404)
Village- Randhisar, Tehsil-
Swjangarh, District- Chury

Sujangarh

35

R.K. Industry

29860

Khasra No - 738374
Village- Randhisar, Tehsil-
Sujangarh. District- Churu

Sujangarh

Churu

Randhissr Stoac Crushing Industries

29862

Khasra No.- 319
Village- Randhisar, Tehsil-

Sujangarh, District- Chury

Sujangarh

Churu




37

Shree Balaji Stone Supplier

458

Khasra No.- 375
Village- Rondhisar, Tehsil-
Sujangarh, Districi- Churu

Sujangarh

Churu

L~ 2%

38

Shree Mas Devi Crushing Industries

30968

Khasra No.- 671/79
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Z37~-244

39

Shri Devi Ind,

28060

Khasra No.- 373
Village- Randhisar, Tehsil-
Sujangarh, Districi- Churu

Sujangarh

Churu

3y 2572

40

Shri ganesh grit ugyog

43901

Khasra No.- 367
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

BE2~35V

41

Shri Jagdamba Stone Crusher

22041

Khasra No.- 536/319
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

3553-377

42

Shri Krishna Stone Dust Udhyog

47173

Khasra No.- 938/918
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

R 7~ 2a@b

43

Shri Maa Veshno Devi Stone Crusher

82833

Khasra No.- 834/833
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

8¢ 7 — 3a%

Shri Shakti Stone Crushing Industries

22039

Khasra No.- 367
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

39y~ Yoy

a5

Uma Grit Udyog

11531

Khasra No.- 376
Village- Randhisar, Tehsil-
Sujangarh, District- Churu

Sujangarh

Churu

¥
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